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1. Reply on behalf of Respondent No. 3 i.e., MPPCB in 

compliance of Order dated 14.12.2022 passed by the 

NGT, Principal Bench, in Original Application No. 552 of 

2022 
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FILED BY 

RAGHAV SHARMA 

Advocate for Respondent No. 3 i.e., MPPCB 

Address: Basement, B5-202, Safdarjung Enclave, 

New Delhi - 110029 

Ph. No.: (+91)-8527066461; 

Email: raghav@srcolegal.in 
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